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(iv) Demand for railway facilities in Bidar
district of Karnataka.
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(v) Resettlement of Fx-servicemen in
Yajay Nagar, Arunachal Pradesh.

SHRI MADHAVRAO SCINDIA
(Guna) : Following the discovery of the
Lissus and Yobins of Chinese origin living
in the sensitive area of Vijaynagar in Tirap
district of Arunachal Pradesh, especially
after the conilict with China in 1962, govern-
ment was keen to neutralise the deep pene-
tration of these foreign tribals by resettling
the familics of ex-servicemen in that area.
Strong inducements likc allotment of upto
50 acres of land per family for cultivation
and housing, besides other facilities includ-
ing free air lift upto Mohanbari were accor-
dingly offered to ex-servicemen and about
200 families of former Assam Rifles person-
nel were settled in the area.

These former armed forces personnel are
however now very unhappy for they feel
neglected and let down because of non-fulfil-
ment of the assurances given to them both
by the Central and local governments. While
the foreign tribals are no longer confined to
Gandhigram and are flourishing and spread-
ing out encroaching upon the lands of the
ex-servicemen the land for the ex-army
personnels is yet to be demarcated and
documented. While the ex-servicemen have
no electricity and tap water facilities so far
the foreigners are enjoying these facilities.
The free air passage facility also has since
been withdrawn.

Vijaynagar is a highly sensitive and strate-
gic area with Burma on three sides.

I would therefore urge upon the govern-
ment to accord top priority to the fulfilment
of the promises given to them, namely



